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ANNUAL REPORTS AND REVIEWS OF TECH-
NICAL TEACHERS' TRAINING INSTITUTE
(EABTERN AND WESTERN REGIONS) FOR
1977-78

THE WMINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKID): I beg to lay on the Table:—

(1) (i) A copy of the Annual Re-
port (Hindi ang English versions) of
the Technical Teachers' Training
Institute (Eastern Region) Calcutta,
for the year 1977-78.

(ii) A copy of the Review
(Hindi and English versions) by the
Government on the working of the
Technical Teachers’ Training Insti-
tute (Eastern Region) Calcutta for
the year 1977-78.

[Placed in Library, See No. LT-
3062/78]

(2) (i) A copy of the Annual Re-
port (Hindi and English versions)
of the Technical Teachers’' Training
Institute (Western Region) Bhopal,
for the yetar 1977-78.

(ii) A copy of the Review
(Hindi and English versions) by the
Government on the working of the
Technical Teachers’ Training Insti-
tute (Western Region) Bhopal, for
the year 1977-78.

[Placed in Library. See No. LT—
3063/78)

SEcOND AND FINAL REPORT oF VIMA-
DALAL COMMISSION OF INQUIRY,
MrmopaNDUM OF  ACTION ON IT
AND A STATEMENT RE, ITs HInpr

VERSION

1]

THE MINISTER , OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (SHRI
LARANG SAI): On behalf of Shri
Dhanik Lal Mandal, I beg to lay on
the Table:—

(1) A copy each of the following
paperg under sub-section (4) of
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section 3 of the Commissions of In-
quiry Act 1952:—

(i) Second and Final Report of
the Vimadalal Commission of Inquiry
set up to inquire into the allegations
against Shrj J. Vengal Rao, former
Chief Minister ang other Ministers
of Andhra Pradesh.

(ii) Memorandum (Hindi and
English versions) of action taken by
the Central Government on the above
Report.

(2) A statement (Hindi and Eng-
lish versions) explaining reasong for
not laying simultaneously the Hindi
version of the Report,

[Placed in Library. See No. LT-

3064/78]

CENTRAL WAREHOUSING CORPORATION
(AMmpr.) Rures, 1978

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): I beg to lay on the
Table a copy of the Central Ware-
housing Corporation (Amendment)
Rules, 1978 (Hindi and English ver-
sions) published in Notifieation No.
G.S.R. 1399 in Gazette of India dated
the 25th November, 1878, under sub-
section (3) of section 41 of the Ware-
housing Corporations Act, 1962,

[Placed in Library, See No, LT~
3065/78)

EmprovErs’ ProvibENT Funos  (3mp
AMENDMENT) SCHEME, 1978

SHRI LARANG SAI: On behalf of
Dr. Ram Kirpal Sinha, I beg to lay on
the Table a copy of the Employees’
Provident Funds (Third Amendment)
Scheme, 1978 (Hindi and English ver-
sions) published in Notification No.
G'SR. 1450 in Gazette of India dated
the 2nd December, 1978, under sub-
section (2) of section 7 of the Emp-
loyees' Provident - Funds and Miscel-
laneous Provisiong Act, 1952. :

MR. DEPUTY-SPEAKER: State-
ments of Public Accounts Committee.



